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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17th November, 2025

S.0. 5205(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways S.O. 1424(E) dated 26/03/2025 published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of Jagadhari-Paonta Sahib Section of NH-73A (New NH-907) on the stretch of land from Km 0.000 to Km
52.794 (Yamunanagar) in the district of YAMUNANAGAR in the state of HARYANA

And whereas the substance of the said notification has been published in “Hindustan Times (English)” and “
Jagmarg (Hindi)” both dated 29/03/2025 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of land from Km.
0.000 to Km. 52.794 of the National Highway No.-73A (New NH-907) Jagadhari-Paonta Sahib Section.

State: HARYANA ||District: YAMUNANAGAR
SI. No. Survey/Plot Type of Land Nature of Area|| Name of Land
Number Land (in Hectares)|| Owner/Interested
Person
L1 | 2 | 3 [ 5 | 6 |

[Taluk: Jagadhri |
[Village: Kail (378) |

1 23//16/2/2 Private Agriculture 0.0202|[Renu Garg W/o Anil
Garg S/o 1/2 part
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Mabhi Pal Garg S/o
Ram Kishan Das
Garg Khali 1/2 part
vasideh

23//16/2/2

2 23//17/2

Private

Agriculture

0.0455

Anil Kumar Goyal
S/o Sudesh Kumar
Goyal S/o Purna
Chand Goyal 1/2 part
Chimma Goyal
mother and Sakshi
Gupta widow Rahul
Goyal S/o Anil
Goyal each two
equal parts 1/2 part
vasideh.

23//17/2

3 34//13/1

Private

Agriculture

0.0051

Dharam Singh,
Surendra Singh S/o
of, Balbir Singh S/o,
Atma Ram, each two
equal parts 1/6 part,
Vasideh Shivcharan
S/o, Jasmer Singh
S/0, Atma Ram,
7/144 part Praveen
Sheoran, Vikas
Sheoran S/o Rajpal
S/o Ram Lal, each
two equal parts
917/36912 part
Sandeep Saroha,
Pradeep Saroha S/o
Shivcharan S/o,
Jasmer Singh, each
two equal parts 7/144
part Sukhdev Singh,
Balwinder Singh S/o
Jagmal Singh S/o,
each two equal parts
7/72 part Vasi Deh,
Hukum Chand S/o,
Zila Singh S/o, Atma
Ram, 17/144 part,
Vasideh Jasmer
Singh S/o, Atma
Ram S/o, 5/72 part
Gurmeet Singh,
Hardeep Singh S/o
Maan Singh S/o,
Atma Ram, each two
equal parts 638/2307
part Vishal S/o
Balwinder Singh S/o
Jagmal Singh, 5/72
part Sukhdev Singh,
Balvindra Singh S/o
Jagmal Singh, each
two equal parts
393/61520 parts,
Vasideh, Babita D/o
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Ajmer Singh, 7/144
parts Vasideh
34//13/1

34//14/1

Private

Agriculture

0.0455

Dharam Singh,
Surendra Singh S/o
of, Balbir Singh S/o,
Atma Ram, each two
equal parts 1/6 part,
Vasideh Shivcharan
S/o, Jasmer Singh
S/o, Atma Ram,
7/144 part Praveen
Sheoran, Vikas
Sheoran S/o Rajpal
S/o Ram Lal, each
two equal parts
917/36912 part
Sandeep Saroha,
Pradeep Saroha S/o
Shivcharan S/o,
Jasmer Singh, each
two equal parts 7/144
part Sukhdev Singh,
Balwinder Singh S/o
Jagmal Singh S/o,
each two equal parts
7/72 part Vasi Deh,
Hukum Chand S/o,
Zila Singh S/o, Atma
Ram, 17/144 part,
Vasideh Jasmer
Singh S/o, Atma
Ram S/o, 5/72 part
Gurmeet Singh,
Hardeep Singh S/o
Maan Singh S/o,
Atma Ram, each two
equal parts 638/2307
part Vishal S/o
Balwinder Singh S/o
Jagmal Singh, 5/72
part Sukhdev Singh,
Balvindra Singh S/o
Jagmal Singh, each
two equal parts
393/61520 parts,
Vasideh, Babita D/o
Ajmer Singh, 7/144
parts Vasideh
34//14/1

34//3/2

Private

Agriculture

0.0455

Mamta W/o Ajay
Kumar Vasideh
34//3/2

34//4/2

Private

Agriculture

0.0051

Mamta W/o Ajay
Kumar Vasideh
34//4/2

34//7/2

Private

Agriculture

0.0379

Mamta W/o Ajay
Kumar Vasideh
34//7/2

|[34//8/1

| |Private

||Agriculture

0.0506||Dharam Singh,
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Surendra Singh S/o
Balbir Singh S/o
Atma Ram, each two
equal parts, 1/6 part,
Vasideh, Shivcharan
S/o0 Atma Ram,
7/144 part, Vasideh,
Praveen Sheoran,
Vikas Sheoran S/o
Rajpal S/o Ram Lal,
each two equal parts,
260/7211 part
Sandeep Saroha,
Pradeep Saroha S/o
Shivcharan S/o
Jasmer Singh, each
two equal parts,
7/144 part, Vasideh,
Sukhdev Singh,
Balwinder Singh S/o
Jagmal Singh, each
two equal parts, 7/72
part Rameshwaram
S/o Atma Ram,
2452/19563 part,
Vasideh Hukam
Chand S/o Zila Singh
S/0 Atma Ram,
2353/19563 part,
'Vasideh, Babita D/o
Ajmer Singh,
605/13042 part,
Vasideh, Jasmer
Singh S/o Atma
Ram, 5/72 part,
Vasideh Gurmeet
Singh, Hardeep
Singh S/o, Maan
Singh S/0, Atma
Ram, each two equal
parts, 1/6 part,
Vasideh; Vishal S/o,
Balwinder S/o,
Jagmal Singh, 5/72
part, Vasideh;
Jogindro Devi D/o,
Elm Chand
495809/94045862
parts, Vasideh
34//8/1

9 6//1/1/1

Private

Agriculture

0.00025

Jaipal, Angrej man
Pal, Vedprakash son
Lakshman son Vija
every three divisions
3/16 part, married
son Ram son
Harnama 1/6 part, Jai
Singh son Sardha
Ram son Harnama
1/12 part, Sureshpal,
Rameshpal son Ran
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Singh son Roop
Chand every two
divisions 1/8 part,
Pirthi Singh son
Roop Chand son
Badama 1/8 part,
Parameshwari widow
and Mamchand,
Mehr Singh,
Mabhinder Singh,
Joginder Singh son
and Mimla Devi
daughter Surta Ram
son Sardha Ram
every six divisions
1/12 part, Mayaram,
Rajkumar putraan
Atma Ram Son Teja
Ram every two
divisions 1/6 part,
Bharato Devi Mata
and Kamlesh widow
and Reena daughter
and Amit son Karen
Chand son Lakshman
every four divisions
1/16 part Vasideh
6//1/1/1

Village: Mehlanwali (380)

10 21//23/1/1

Private

Gairmumkin

0.0329

Shishpal, Pardeep
Kumar S/o Nathu S/o
Munshi each two
equal parts 2/3 part
Leela Devi W/o
Mahendra Singh S/o
Banwari Lal 1/3 part
21//23/1/1

[Taluk: Chhachhrauli

|Village: Bhilpura (76)

11 156/1/1

Private

Gairmumkin

0.0025

Panchyat Land
156/1/1

12 157/1

Private

Gairmumkin

0.0051

Panchyat Land
157/1

13 63/2/1

Private

Gairmumkin

0.0051

Panchyat Land
63/2/1

14 66/2/Min

Private

Gairmumkin

0.172

Panchyat Land
66/2 Min

Village: Urjani (203)

15 10//15/1/1/1

Private

Gairmumkin

0.0076

Gram Panchyat
10//15/1/1/1

16 10//15/2/1/1

Private

Agriculture

0.0177

Deepak, Sumit
Baliyan S/o,
Surendra Singh S/o,
Jagir Singh — each
two equal parts, 1/2
part Niranjan Singh,
Narendra Singh S/o
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Mamachand S/o,
Kali Ram — each two
equal parts, 1/3 part
Sandeep S/o Ram
Kumar S/o
Mamachand — 1/6
part Vasideh
10//15/2/1/1

17 101/2/1

Private

Gairmumkin

0.0076

Gram Panchyat
101/2/1

18 11/11/1/1/1

Private

Agriculture

0.0126

Deepak, Sumit
Baliyan S/o,
Surendra Singh S/o,
Jagir Singh — each
two equal parts, 1/2
part Niranjan Singh,
Narendra Singh S/o
Mamachand S/o,
Kali Ram — each two
equal parts, 1/3 part
Sandeep S/o Ram
Kumar S/o
Mamachand — 1/6
part Vasideh
11//11/1/1/1

19 11//11/2/2

Private

Agriculture

0.0051

Gram Panchyat
11//11/2/2

20 11//20/1/1

Private

Agriculture

0.0506

Gram Panchyat
11//20/1/1

21 11//6/1/1/2

Private

Agriculture

0.0076

Man Singh, Sanjeev
Kumar S/o Darshan
Lal S/o Telu Ram —
each two equal parts,
1/24 part
Ramchandra S/o
Telu Ram S/o Bhajja
— 1/24 part Satish
Kumar, Jagmal
Singh S/o Babu Ram
S/o Telu — each two
equal parts, 1/24 part
Malkit Singh S/o and
Santosh (widow),
Mohan Lal S/o Telu
Ram — each two
equal parts, 1/24 part
Dharampal S/o
Sadhu Ram S/o
Bhajja — 1/18 part
Kapil Dev S/o
Deshraj S/o Sadhu
Ram — 1/18 part
Leela W/o Sadhu
Ram S/o Bhajja — 1/6
part Owner
possession Rishipal
S/o, Karesan Pur,
Laika — owner
Kamil, 1/6 part

Owner in possession
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— 1/3 part Owner in
possession Sher
Singh, Ram Singh,
Balbir Singh S/o,
Chetu — each three
equal parts, 1/2 part
entitled Meenakshi
(widow) and Vivek
S/o Pawan Kumar
S/0, Hukam Chand —
each two equal parts,
1/72 part Sohanlal
S/0, Hukam Chand
S/o, Sadhuram — 1/24
part Vasideh
11//6/1/1/2

22

12//10/1/2

Private

Agriculture

0.0177

Sukhdev Singh,
Hardev Singh S/o
Gurmej Singh S/o
Basava Singh — each
two equal parts —
21/31 part Gurcharan
Singh S/o Gurme;j
Singh S/o Basava
Singh — 5/31 part
Bhagwinder Singh
S/o Rajwinder Kaur
D/o Sohan Singh S/o
Ajit Singh — each
two equal parts —
5/62 part Taranjit
Singh S/o Mohan
Singh S/o Ajit Singh
— 5/62 part Vasideh
12//10/1/2

23

12//9/1/2

Private

Agriculture

0.0051

Sukhdev Singh,
Hardev Singh S/o
Gurmej Singh S/o
Basava Singh — each
two equal parts —
21/31 part Gurcharan
Singh S/o Gurmej
Singh S/o Basava
Singh — 5/31 part
Bhagwinder Singh
S/o Rajwinder Kaur
D/o Sohan Singh S/o
Ajit Singh — each
two equal parts —
5/62 part Taranjit
Singh S/o Mohan
Singh S/o Ajit Singh
— 5/62 part Vasideh
12//9/1/2

24

13//6/2/1

Private

Gairmumkin

0.1416

Gram Panchyat
13//6/2/1

25

14//10/2/1

Private

Agriculture

0.1189

Gram Panchyat
14//10/2/1

26

14//5/2/2/2

Private

Agriculture

0.0202

Baburam S/o Jai

Singh S/o Munshi
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Ram 1/2 part
Vasideh Naresh
Kumar S/o Jagdish
Chand S/o Chauhal
1/2 part Vasideh
14//5/2/2/2

27 14//6/4/1

Private

Gairmumkin

0.0177

Naresh Kumar S/o
Jagdish Chand S/o
Chauhal — 123/352
Part — Vasideh Babu
Ram S/o and Satya
Devi, Suresho Devi,
Gurdevi, Ravita,
Pramod (daughters),
Jai Singh S/o Munshi
Ram - Each six equal
parts — 111/352 Part
— Vasideh Ramesh
Kumar, Shiv Charan
S/o Mehar Singh S/o
Chauhal Ram - Each
two equal parts —
Rahan Part — 59/176
Part — Vasideh
Mehar Singh
S/oChauhal - 59/176
Part —
VasidehMurtahan
14//6/4/1

28 14//7/2/1

Private

Agriculture

0.0556

Naresh Kumar S/o
Jagdish Chand S/o
Chauhal — 123/352
Part — Vasideh Babu
Ram S/o and Satya
Devi, Suresho Devi,
Gurdevi, Ravita,
Pramod (daughters),
Jai Singh S/o Munshi
Ram - Each six equal
parts — 111/352 Part
— Vasideh Ramesh
Kumar, Shiv Charan
S/o Mehar Singh S/o
Chauhal Ram - Each
two equal parts —
Rahan Part — 59/176
Part — Vasideh
Mehar Singh
S/oChauhal - 59/176
Part —
VasidehMurtahan
14//7/2/1

29 14//8/1/2/2/1

Private

Agriculture

0.0304

Naresh Kumar S/o
Jagdish Chand S/o
Chauhal — 123/352
Part — Vasideh Babu
Ram S/o and Satya
Devi, Suresho Devi,
Gurdevi, Ravita,
Pramod (daughters),
Jai Singh S/o Munshi
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Ram - Each six equal
parts — 111/352 Part
— Vasideh Ramesh
Kumar, Shiv Charan
S/o Mehar Singh S/o
Chauhal Ram - Each
two equal parts —
Rahan Part — 59/176
Part — Vasideh
Mehar Singh
S/oChauhal - 59/176
Part —
VasidehMurtahan
14//8/1/2/2/1

30

14//8/2/2/2/1

Private

Agriculture

0.0455

Gram Panchyat
14//8/2/2/2/1

31

14//9/2/2/1

Private

Agriculture

0.101

Gram Panchyat
14//9/2/2/1

32

52/1/1

Private

Gairmumkin

0.0025

Gram Panchyat
52/1/1

33

85/1/1

Private

Agriculture

0.0051

Gurdasmal Suraj
Prakash S/o
pramananda S/o
Shankar Every two
parts

85/1/1

34

86/1/1

Private

Gairmumkin

0.0051

Amrit Kaur D/o
Kuldeep Singh S/o
Radha Singh — 3/64
part Sham Sunder
S/o, Moti Ram S/o,
Ghanshyam Das —
1/120 part Shiv
Charan, Ramesh
Kumar, Jaswinder
Singh S/o, Jagwati
W/o, Mehar Singh —
each three equal
parts, 43/80 part Puja
Rani W/o Ravinder
Kumar S/o, Chamela
Ram — 3/32 part
Kartaro D/o Natha
Singh S/o, Bud Singh
— 1/4 part Manoj S/o,
Naresh Kumar S/o,
Moti Ram — 1/60 part
Sudesh Saini wife,
Subhash Chand S/o,
Chamela Ram — 3/64
part Vasideh

86/1/1

35

87/1/1

Private

Gairmumkin

0.0051

Ravinder Singh S/o,
Chamela Ram S/o,
Kundan Naal —
19/108 parts Subhash
Chand, Karmveer
S/0, Chamela Ram
S/0, Kundan — Every
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two equal parts —
19/108 parts Subhash
Chand, Ravinder
Kumar, Karmveer
S/0, Kamlesh D/o
Nirmala S/o
Manbhari Devi W/o
Chamela Ram —
Every five equal
parts — 19/648 parts
Shiv Charan,
Ramesh Kumar,
Jaswinder Singh S/o,
Jagwati W/o Mehar
Singh — Every three
equal parts — 4/27
parts Ravi, Amit
Kumar S/o Shanu
D/o Neelam Devi
W/o Amarjit Singh
S/o Manbhari Every
four equal parts —
19/3240 parts Puja
Rani W/o Ravinder
Kumar S/o, Chamela
Ram — 2/27 parts
Amrit Kaur D/o
Kuldeep Singh S/o,
Ratha Singh — 1/27
part Sudesh Rani
W/o Subhash Chand
S/o, Chamela Ram —
19/108 parts; Sudesh
Saini W/o Subhash
Chand S/o, Chamela
Ram — 1/27 part;
Ravi, Amit Kumar
S/o, Shanu daughter
and Neelam Devi
widow, Amarjeet
Singh S/o Chamela
Ram — Har Char
Samabhag 19/135
Bhag Vasideh
87/1/1

36 88/1/1

Private

Gairmumkin

0.0076

Gyan Chand S/o,
Pani Lal S/o, Bhaju
Ram — 1/3 part,
owner possession
Ravipal S/o, Roshan
Lal S/o, Panna Lal —
1/3 part, owner
possession Sunil
Kumar S/o, Mama
Chand S/o, Panna
Lal — 1/3 part, owner
possession Gurnam
88/1/1

37 89/1/1

Private

Agriculture

0.0177

Jasbir Singh S/o
Jagir Kaur W/o
Sharan Singh
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Vasideh
89/1/1

38

90/1/1

Private

Agriculture

0.0379

Hirda Ram S/o,
Munshi Ram S/o,
Multan — 3/38 part
Taravati W/o Sawan
Ram S/o, Nanak —
13/19 part Shiv
Kumar S/o, Dhum
Singh S/o, Munshi
Ram — 15/152 part
Upendra Singh S/o,
Mamaraj S/o,
Munshi Ram — 3/38
part Vasideh —
Gurdevi D/o Vidya,
widow Raghunath —
9/152 part, Vasideh
90/1/1

Village: Chuhadpur Khurad (207)

39

5//11/1/1

Private

Agriculture

0.0177

Dharampal S/o Purna
Singh S/o Chauhal
5//11/1/1

40

5/112/1/1

Private

Agriculture

0.0228

Dharam Singh S/o
Purna Singh 11/32
part Balbir Singh S/o
Purna Singh 5/16
part Dharampal S/o
Purna Singh 11/32
part Vasideh
5//12/1/1

41

6//18/2/1/2

Private

Agriculture

0.0025

Sant Ram s/o Bhola
Ram vasideh
6//18/2/1/2

Village: Panjeton (315)

42

465 min

Private

Agriculture

0.0304

Vedprakash S/o
Chitar S/o Thana
Vasideh

465 Min

Village: Piplimajra (199)

43

19//9 MIN

Private

Gairmumkin

0.0506

Noor Ahmed, Ali
Ahmed S/o
Muhammad Ahmed
S/o Sharif Ahmed,
each two equal parts,
1/3 part, Anees
Ahmed S/o Saeed
Ahmed S/o Sharif
Ahmed, 1/8 part
Muhammad Mustafa,
Muhammad Murtaza
S/o Masood Ahmed
S/0 Saeed Ahmed,
each two equal parts,
1/8 part Magbool
Ahmed, Bilal,
Mohammad
Naushad, Dilshad
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Ahmed, Mohammad
Ibrahim, Mohammad
Yusuf, Mohammad
Yunus S/o0 Magsood
Ahmed S/o
Mohammad Ahmed,
each seven equal
parts, 1/6 part Saud
Ahmed, Dawood
Ahmed S/o Saeed
Ahmed S/o Sharif
Ahmed, each two
equal parts, 1/4
partVasideh

19//9 Min

Village: Chuhadpur Kalan (168)

44

34//20/1/2/2

Private

Gairmumkin

0.0051

Jaiprakash S/o
Baburam S/o
Balmukund Vasideh
Khijrabad
34//20/1/2/2

45

42//12/4/1

Private

Gairmumkin

0.0051

Sureshpal S/o
Baburam S/o
Dataram 1/4 part
Premchand, Shri Om
S/0 Baburam S/o
Dataram each two
divisions 3/4 part
Vasideh

42//12/4/1

46

42//20/1/1/1

Private (Gairmumkin)

Gairmumkin

0.0126

Sureshpal S/o
Baburam S/o
Dataram 1/4 part
Premchand, Shri Om
S/0 Baburam S/o
Dataram each two
divisions 3/4 part
Vasideh

42//20/1/1/1
Village: Bahadur pur (164)
47 12//4/1 Private Gairmumkin ( 0.0177||Ashok Kumar S/o
Banjar Kadim) Hukum Chand S/o
Rulia Ram Vasideh
12//4/1
48 12//5/1/1 Private Gairmumkin ( 0.0177||Ashok Kumar S/o
Banjar Kadim) Hukum Chand S/o
Rulia Ram Vasideh
12//5/1/1
Village: Kishanpura (167)
49 66//23/1/2 Private Gairmumkin 0.0025|[Sanjeev Kumar,

Ravindra Kumar S/o
Ashok Kumar S/o
Lachhman Das each
two equal parts 31/88
parts Vasideh Nitin
Kumar, Yudit Kumar
S/o Pradeep Kumar
each two equal parts




32

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

7/22 parts Vasideh
Sanjeev Kumar,
Ravindra Kumar S/o
and Babita, Sarita,
Anita D/o Ashok
Kumar S/o
Lachhman Das each
five equal parts
15/88 parts Vasideh
Arun widow Pradeep
Kumar 7/44 parts
Vasideh

66//23/1/2

50

66//23/2/1/2

Private

Agriculture

0.004

Sanjeev Kumar S/o
Ashok Kumar S/o
Lachhman Das — 1/5
part Ravindra Kumar
S/o Ashok Kumar
S/o Lachhman Das —
4/5 part Vasideh
66//23/2/1/2

51

66//23/3/2

Private

Gairmumkin

0.0076

Ravi, Sudhakar
Prasad S/o and Rakhi
D/o Gayatri Devi
widow Bilas Dev
each three equal
parts 3/4 part Manish
Ashish S/o and
Sakshi D/o and
Manju Devi widow
Diwakar Prasad S/o
Gayatri Devi each
four equal parts 1/4
part Vasideh
66//23/3/2

Total”

1.41305||
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